INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 09-JUNE-2025 (MONDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1590/AHD/2024

2011-12

[A] IRM PRIVATE LIMITED

ITA
1772/AHD/2024

2019-20

[A] SAVLI TALUKA SECONDARY AND HIGHER SECONDARY
EMPLOYEES CO OP. CREDIT SOCIETY LIMITED

ITA 43/AHD/2025

2017-18

[A] HIRAL TAPANKUMAR CHUDGAR

ITA 44/AHD/2025

2018-19

[A] HIRAL TAPANKUMAR CHUDGAR

ITA 635/AHD/2025

2015-16

[A] DEWARKADHISH DEVELOPERS

ITA 636/AHD/2025|,

2016-17

[A] DEWARKADHISH DEVELOPERS

ITA 637/AHD/2025

2017-18

[A] DEWARKADHISH DEVELOPERS

ITA 653/AHD/2025

2015-16

[A] DASHRATHBHAI MADHUBHAI JADAV

ITA 659/AHD/2025

2014-15

[D] TECHNO INDUSTRIES

10

ITA 660/AHD/2025

2017-18

[D] TECHNO INDUSTRIES
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

CAUSE LIST OF B BENCH FOR 10-JUNE-2025 (TUESDAY)

IN COURT ROOM 3

Srl | Appeal Number A‘s;‘s!r;‘lrt. Assessee Name Remarks
IT(SS)A
1 182/AHD/2024 2018-19 | [D] VIJAYKUMAR KALUMAL MANGHRANI
IT(SS)A b
2 183/AHD/2024 2019-20 | [D] VIJAYKUMAR KALUMAL MANGHRANI
3 IT(SS)A 2020-21 | [D] VIJAYKUMAR KALUMAL MANGHRANI
184/AHD/2024
IT(SS)A &
4 185/AHD/2024 2015-16 |[D] DHAVAL TELI
IT(SS)A J
5 186/AHD/2024 2017-18 | [D] DHAVAL TELI
IT(SS)A :
6 187/AHD/2024 2018-19 |[D] DHAVAL TELI
7 |ITA 684/AHD/2025| 2017-18 |[D] HARESH DAYASHANKAR SHRIVASTAV
8 |ITA 708/AHD/2025 NA [A] AADIJATI VIKAS PRAGATI MAHAMANDAL
9 |ITA 709/AHD/2025 NA [A] AADIJATI VIKAS PRAGATI MAHAMANDAL
10 [TTA 717/AHD/2025| 2017-18 |[A] GITABEN DINESHBHAI PATEL
11 |ITA 732/AHD/2025| 2015-2016 | [A] HUBTOWN BUS TERMINAL (AHMEDABAD) PRIVATE LIMITED
[A] DAKSHIN GUJARAT SAMAST CHAUDHARI SAMAJ CHERITABLE
12 (ITA 742/AHD/2025 NA TRUST FEDERATION
[A] DAKSHIN GUJARAT SAMAST CHAUDHARI SAMAJ CHERITABLE
13 |ITA 743/AHD/2025 NA TRUST FEDERATION
14 [ITA 751/AHD/2025| 2021-22 |[[A] AKSHAR ELECINFRA PRIVATE LIMITED

ASSiStant Registrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

srl | Appeal Number Aii:‘:‘ . Assessee Name Remarks
1 i 2020-21 | [A] SILVER INFRA
1419/AHD/2024

2| AHH‘E /2024 | 202021 | [D] SILVER INFRa

3 (o0 ;\E{\) /2024 | 2021-22 | [A] SAFAL ENGINEERS AND REALTIES LLP

o ;«L}E 12004 | 2022:23 | [A] SAFAL ENGINEERS AND REALTIES LLP

Sile ) ﬂ; /2024 | 2021-22 | [D] SAFAL ENGINEERS AND REALTIES LLP

e H[‘) /2024 | 2022-23 | [D] SAFAL ENGINEERS AND REALTIES LLP

2 \isior Ak /2024 | 2017-18 | [A] BHANUBHAI MANILAL PATEL

8 |[TA 103/AHD/2025| 2017-18 | [A] SHREE VISHVAMURTE TRADINVEST PRIVATE LIMITED

9 |ITA230/AHD/2025| NA  |[A] DABGAR SAMAJ CHARITABLE TRUST, DAHOD

10 [ITA 252/AHD/2025| 2014-15 |[A] MONEY ASSURANCE SERVICES

11 [ITA 297/AHD/2025| 2014-15 |[D] VASUDEV TRIPATHI

12 |ITA 325/AHD/2025| 2018-19 | [A] PRADIPSINH GHANSHYAMSINH VAGHELA

13 [TTA 356/AHD/2025| NA | [A] AAREEV FOUNDATION

14 [ITA 432/AHD/2025| 2017-18 |[D] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 12-JUNE-2025 (THURSDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Assmt.

S| ReSel Nummher Year Assessee Name Remarks
ITA
1| 1460/AHD/2024 | 2016-17 | [A] NALINKANT K.TEWAR(HUF)

2 | ITA58/AHD/2025 | 2018-19 |[A] SAKET SUSHIL TIBREWAL

3 |ITA59/AHD/2025 | 2019-20 |[A] SAKET SUSHIL TIBREWAL

4 |ITA 225/AHD/2025| N.A. [A] KALABHARTI CHARITABLE FOUNDATION

5 |ITA 667/AHD/2025 N.A [A] SHREE NARAYAN CULTURAL MISSION

6 |ITA 675/AHD/2025| 2015-16 [[A] MUKESH S KEDIA HUF

7 |ITA 676/AHD/2025| 2016-17 |[A] MUKESH S KEDIA HUF

8 |ITA 677/AHD/2025| 2017-18 |[A] MUKESH S KEDIA HUF

9 |ITA 678/AHD/2025| 2018-19 |[A] MUKESH S KEDIA HUF

10 |ITA 689/AHD/2025| 2022-23 |[D] AADINATH DEVELOPERS

Sl
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

CAUSE LIST OF C BENCH FOR 09-JUNE-2025 (MONDAY)

IN COURT ROOM 2

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA
1030/AHD/2024

2013-14

[A] PARTHIV JAWAHARBHAI SHAH

ITA
1038/AHD/2024

2013-14

[D] PARTHIV JAWAHARBHAI SHAH (E-FILING)

IT(SS)A
31/AHD/2025

2017-18

[D] PRAKASHCHANDRA DHIRAJLAL DOSHI (E-FILING)

ITA 668/AHD/2025

2015-16

[D] VIJAY MANUBHAI HIRPARA (E-FILING)

ITA 672/AHD/2025

2015-16

[D] KAPIL ARUN AGRAWAL (E-FILING)

ITA 679/AHD/2025

2020-21

[A] FARIDABANU FARIDMIYA SHEIKH LEGAL HEIR OF LATE
FARIDMIYA HUSSENMIYA SHEIKH (E-FILING)

ITA 680/AHD/2025

2021-22

[A] FARIDABANU FARIDMIYA SHEIK LEGAL HEIR OF LATE
FARIDMIYA HUSSENMIYA SHEIKH (E-FILING)

ITA 681/AHD/2025

2022-23

[A] FARIDABANU FARIDMIYA SHEIKH LEGAL HEIR OF LATE
FARIDMIYA HUSSENMIYA SHEIKH (E-FILING)

ITA 871/AHD/2025

2020-21

[D] FARIDABANU FARIDMIYA SHAIKH WIFE & LEGAL HEIR OF
LATE FARIDMIYA HUSSENMIYA SHAIKH (E-FILING)

10

ITA 872/AHD/2025

2021-22

[D] FARIDABANU FARIDMIYA SHAIKH WIFE & LEGAL HEIR OF
LATE FARIDMIYA HUSSENMIYA SHAIKH (E-FILING)

11

ITA 873/AHD/2025

2022-23

[D] FARIDABANU FARIDMIYA SHAIKH WIFE & LEGAL HEIR OF
LATE FARIDMIYA HUSSENMIYA SHAIKH (E-FILING)

12

ITA 686/AHD/2025

2017

[D] NEESARGA TRACTORS (E-FILING)
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF C BENCH FOR 10-JUNE-2025 (TUESDAY)
BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
Srl | Appeal Number | A:,Z'::' Assessee Name Remarks
ITA
1 2205/AHD/2024 2013-14 | [D] DEEPA RAJENDRAKUMAR AGRAWAL (E-FILING)
ITA
2 2206/AHD/2024 2014-15 | [D] DEEPA RAJENDRAKUMAR AGRAWAL (E-FILING)
IT(SS)A
3 20/AHD/2025 2013-14 | [A] DIAMOND INFOSYSTEMS LIMITED
4 IT(55)A 2014-15 | [A] DIAMOND INFOSYSTEMS LIMITED
21/AHD/2025
IT(SS)A
5 22/AHD/2025 2015-16 | [A] DIAMOND INFOSYSTEMS LIMITED
IT(SS)A :
6 23/AHD/2025 2016-17 | [A] DIAMOND INFOSYSTEMS LIMITED
IT(SS)A !
7 24/AHD/2025 2017-18 | [A] DIAMOND INFOSYSTEMS LIMITED
IT(SS)A
8 25/AHD/2025 2013-14 | [A] DIAMOND PROJECTS LIMITED
IT(SS)A ?
9 26/AHD/2025 2014-15 | [A] DIAMOND PROJECTS LIMITED
IT(SS)A :
10 27/AHD/2025 2015-16 | [A] DIAMOND PROJECTS LIMITED
' IT(SS)A 3
11 28/AHD/2025 2016-17 | [A] DIAMOND PRQIECTS LIMITED
IT(SS)A ;
12 29/AHD/2025 2017-18 | [A] DIAMOND PROJECTS LIMITED
13 |ITA 744/AHD/2025| 2015-16 [A] ANISHA RAOOF DHANANI
A ASSTEE E:tlnegfstrar b
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

IN COURT ROOM 2

Assmt.

Srl | Appeal Number Vear Assessee Name Remarks
IT(SS)A :
1| loyiipra021 | 201213 |[D] SHRIMATE INFRASTRUCTURE PVT. LTD
2 S50 2013-14 | [D] SHRIMATE INFRASTRUCTURE PVT LTD
192/AHD/2021 '
3 LTES0A 2014-15 | [D] SHRIMATE INFRASTRUCTURE PVT, LTD
193/AHD/2021 :
NOT
4 |ITA 879/AHD/2025 |, .o, (o) - | [A] SIYRAM FOUNDATION (E-FILING)
NOT -
5 | ITA 880/AHD/2025 |, .\ . | [A] SIYRAM FOUNDATION (E-FILING)
6 |ITA 886/AHD/2025| 2015-16 | [A] BHIKHABHAL H PATEL
| [D] BAGHBAN PACKAGING PRIVATE LIMITED (NOW KNOWN AS

7 |ITA 900/AHD/2025 | 2016-17 |54 AN PACKAGING LLP) (E-FILING)

8 |ITA 901/AHD/2025| 2017-18 | [D] BAGHBAN PACKAGING LLP (E-FILING)

9 |ITA 902/AHD/2025| 2018-19 | [D] BAGHBAN PACKAGING LLP (E-FILING)

10 |ITA 903/AHD/2025| 2020-21 | [D] BAGHBAN PACKAGING LLP (E-FILING)

11 |ITA 911/AHD/2025| 2017-18 | [A] ABBASI VOHRA

12 |ITA 926/AHD/2025| 2017-18 |[A] RASNA PRIVATE LIMITED

13 |ITA 946/AHD/2025| 2020-21 |[A] HARENDRA MAHENDRABHAI PATEL
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INCO

ME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 12-JUNE-2025 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
3/AHD/2025

2012-13

[A] MEENA CHIRAG AMIN

ITA 138/AHD/2025

NA

[A] JIVAN SADHNA TRUST

ITA 154/AHD/2025

2012-13

[A] ASHOKBHAI MULJIBHAI VANIYA

ITA 286/AHD/2025

2017-18

[A] RAYMALBHAI GOKALBHAI PATEL

ITA 302/AHD/2025

2018-19

[A] DINESHJI PRATAPII THAKOR (E-FILING)

ITA 313/AHD/2025

NA

[A] WONDERFUL EDUCATION AND CHARITABLE TRUST .

ITA 317/AHD/2025

2014-15

[A] PALM VIEW DEVELOPERS

ITA 379/AHD/2025

2017-18

[A] ANIL MANILAL PATEL (E-FILING)

ITA 397/AHD/2025

2013-14

[A] RAMESHKUMAR G. PATEL

10

ITA 410/AHD/2025

2015-16

[D] RAYON REALTY PRIVATE LIMITED

11

ITA 464/AHD/2025

NA-

[A] KUNTHUNATH JAIN DEHRASAR

12

ITA 468/AHD/2025

2018-19

[A] RANJIT DHARAMSINHBHAI DESAI
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 09-JUNE-2025 (MONDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

ITA ;
1| as7/aHDj2018 | 201112 | [D] M/S. PUSHPRAI CORPORATION |
2 IT(SS)A 2016-17 |[D] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
64/AHD/2024 :
3 | CO 33/AHD/2024 | 2016-17 |[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
IT(SS)A 3 :
4 | 6sarb/2024 | 201718 |[D]A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
5 | CO 34/AHD/2024 | 2017-18 |[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
IT(SS)A ;
6 | ggaH/a024 | 2018-19 | [D]A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
7 | CO 35/AHD/2024 | 2018-19 |[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE LIMITED
TTA
8 | 15a5/aHDy2024 | 2012-13 | [A] CHIMANBHAT CHHAGANBHAL POKAL, HUF
=T
9 | 1605/AHD/2024 | 202021 |[A] INDUCTOTHERM (INDIA) PRIVATE LIMITED

10 |ITA 268/AHD/2025| 2022-23 | [A] KRITESHWAR PRASAD SINGH

11 |ITA 523/AHD/2025| 2014-15 |[A] MEHBOOB JABIR PATEL

12 |ITA 528/AHD/2025| 2017-18 |[A] AKBARBHAI VALIBHAI SANGHARIYAT

13 |ITA 540/AHD/2025| 2023-24 |[A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP

14 |ITA 541/AHD/2025| 2024-25 |[A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP

15 [ITA 549/AHD/2025| 2017-18 |[A] SHAIVAL COMCON LLP

16 |ITA 554/AHD/2025| 2016-17 | [A] UPENKUMAR AMRUTJI VIHOL

17 |ITA 555/AHD/2025| 2016-17 |[A] UPENKUMAR AMRUTJI VIHOL

18 |ITA 556/AHD/2025| 2016-17 | [A] UPENKUMAR AMRUTJI VIHOL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

CAUSE LIST OF D BENCH FOR 10-JUNE-2025 (TUESDAY)

IN COURT ROOM 1

Srl | Appeal Number A;::I:- Assessee Name Remarks
1 |ITA 1010/AHD/2017| 2012-13 | [A] SHRI HASMUKH PRABHULAL MEHTA (RCM)
2 |ITA 1499/AHD/2024| 2012-13 | [A] HASMUKHLAL PRABHULAL MEHTA
b 12!555?)2%23 2017-2018 | [D] MAHESHKUMAR RAJANIKANT MANDALIA
4 |ITA 1272/AHD/2024| 2017-18 | [A] NANDISH MADHUKAR SHAH, HUF
5 |ITA 1301/AHD/2024| 2011-12 | [A] HARSHIT INDRAVADANBHAI TALATI
6 |ITA 1479/AHD/2024| 2017-18 |[A] GUIARAT STATE ROAD DEVELOPMENT CORPORATION LTD.
7 | ITA 88/AHD/2025 | 2022-23 | [A] SHRI BARWALA PANIRAPOLE
8 | ITA 232/AHD/2025 | 2017-18 |[A] RAIVI JEWELLERS
9 | ITA 570/AHD/2025 | 2017-18 | [A] GEET REALITY
10 | ITA 576/AHD/2025 | 2016-17 | [A] DEV PRAKASH NIHALANI
11 | ITA 577/AHD/2025 | 2022-23 | [A] SHELL INTERNATIONAL B.V.
12 | ITA 578/AHD/2025 | 2017-18 | [A] KLOECKNER DESMA MACHINERY PVT LTD
13 [ITA 585/AHD/2025| NA | [A] YOUTH SERVICE CENTRE
| s rgﬁ]z ISRI:\Eth gl}l}iFI{S:TENEIﬁI-?Eé\;ATE LIMITED (FORMERLY KNOWN AS
15 | ITA 603/AHD/2025 | 2018-19 |[A] SOLEONE TRADELINKS PRIVATE LIMITED
16 | ITA 605/AHD/2025 | 2018-19 | [A] EVEXIA LIFECARE LIMITED
17 | ITA 713/AHD/2025 | 2018-2019 | [A] KHYATI DILIPKUMAR DAVE
18 | ITA 737/AHD/2025 | 2015-16 | [A] PRAKASH BABULAL BHANDARI
19 | ITA 741/AHD/2025 | 2017-18 | [A] KOSHAMBH CHARITABLE TRUST
20 | ITA 747/AHD/2025 | 2016-17 | [A] RAVI LALWANI

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Appeal Number Asemt, Assessee Name Remarks

o Year

1 |ITA 1702/AHD/2015 | 2010-11 [ [A] GUJARAT STATE PETROLEUM CORPORATION LIMITED

2 | ITA 1703/AHD/2015 | 2011-12 | [A] GUJARAT STATE PETROLEUM CORPORATION LIMITED

3 ITA 15/AHD/2020 2012-13 | [A] M/S. SAHAJANAND LASER TECHNOLOGY LTD,

&1 ITA 16/AHD/2020 2013-14 | [A] M/S. SAHAJANAND LASER TECHNOLOGY LTD.

5 | ITA 839/AHD/2023 2014-15 | [A] SAHAJANAND LASER TECHNOLOGY LIMITED

6 ITA 94/AHD/2024 2014-15 | [D] SAHAJANAND LASER TECHNOLOGY LIMITED

7 | ITA 840/AHD/2023 2017-18 | [A] SAHAJANAND LASER TECHNOLOGY LIMITED

8 | ITA 959/AHD/2023 2017-18 | [D] SAHAJANAND LASER TECHNOLOGY LIMITED

9 | ITA 841/AHD/2023 2018-19 | [A] SAHIJANAND LASER TECHNOLOGY LIMITED

10 | ITA 842/AHD/2023 2018-19 | [A] SAHIANAND LASER TECHNOLOGY LIMITED

11 | ITA 338/AHD/2024 2017-18 | [A] MR. ARPANBHAI VIRAMBHAI DESAI

12 | ITA 339/AHD/2024 2018-19 | [A] MR. ARPANBHAI VIRAMBHAI DESAI

13 | ITA 758/AHD/2024 2014-15 [ [A] MR. ARPANBHAI VIRAMBHAI DESAI

14 | ITA 759/AHD/2024 2015-16 | [A] MR. ARPANBHAI VIRAMBHAI DESAI

15 | ITA 919/AHD/2024 2016-17 | [A] VINODBHAI LAXMANBHAI PITHIYA

16 | ITA 1324/AHD/2024 | 2014-15 | [D] SIDDHARTH SATISHBHAI JOSHI

17 | ITA 1626/AHD/2024 | 2017-18 | [A] LAXMANIL KHODAJI SOLANKI (THAKOR)

18 | ITA 1676/AHD/2024 | 2020-21 | [A] IPG ASIA PRIVATE LIMITED

19 | ITA 2175/AHD/2024 | 2021-22 | [A] IPG ASIA PRIVATE LIMITED

20 | ITA 1842/AHD/2024 | 2016-17 | [D] INTAS PHARMACEUTICALS LIMITED

21 | ITA 1892/AHD/2024 | 2018-19 |[D] BLAZENET LIMITED

22 | ITA 2166/AHD/2024 | 2021-22 | [A] GUJARAT FLUOROCHEMICALS LIMITED

23 | ITA 234/AHD/2025 2017-18 | [A] CHECKMATE FACILITY & ELECTRONIC SOLUTION PVT. LTD.

24 | ITA 773/AHD/2025 2017-18 | [A] KIRANLATA AGAMPRASAD AGARWAL

25 | ITA 778/AHD/2025 NA [A] DEEP EDUCATIONAL AND CULTURAL TRUST

26 | ITA 782/AHD/2025 2021-22 | [A] ASHVINBHAI KESHVLALA PATEL

27 | ITA 787/AHD/2025 2020-21 | [A] PATEL INFRASTRUCTURE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 12-JUNE-2025 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Srl | Appeal Number A$Z'::‘ Assessee Name Remarks
1 |ITA 1115/AHD/2024 | 2018-19 L[Iﬂ#ELE.)IANCE PROIECTS AND PROPERTY MANAGEMENT SERVICES
2 | ITA 1116/AHD/2024 | 2019-20 L[I’?JZII;EEE-)IANCE PROJECTS AND PROPERTY MANAGEMENT SERVICES

3 |ITA 1715/AHD/2024  2018-19 [[D] ANOKHI REALTY PVT LTD

4 |ITA 1716/AHD/2024 [ 2019-20 |[D] ANOKHI REALTY PRIVATE LIMITED

5 | ITA 563/AHD/2025 | 2020-21 [[D] AXIS BANK LIMITED

ITA 564/AHD/2025 | 2021-22 | [D] AXIS BANK LIMITED

ITA 612/AHD/2025 | 2021-22 | [A] AXIS BANK LIMITED

6
7 | ITA611/AHD/2025 | 2020-21 |[A] AXIS BANK LIMITED
8
9

ITA 609/AHD/2025 | 2017-18 | [A] THE RAMPUR PEOPLES CO.OP. CREDIT SOCIETY LTD.

10 | ITA 615/AHD/2025 | 2018-19 |[A] AIR WIND GREEN ENERGY LIMITED

11 | ITA 632/AHD/2025 NA [A] BARODA YOUTH FEDERATION

12 | ITA 633/AHD/2025 NA [A] BARODA YOUTH FEDERATION

13 | ITA 639/AHD/2025 | 2017-18 |[A] HASMUKHBHAI SHIVABHAI PATEL

14 | ITA 765/AHD/2025 | 2012-13 | [A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

15 | ITA 766/AHD/2025 | 2013-14 |[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

16 | ITA 767/AHD/2025 | 2014-15 |[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

17 | ITA 768/AHD/2025 | 2015-16 | [A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

18 | ITA 831/AHD/2025 | 2015-16 |[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

19 | ITA 832/AHD/2025 | 2016-17 |[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED JERSTWHILE

20 | ITA 909/AHD/2025 | 2013-14 RANBAXY LABORATORIES LTD.)

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED )ERSTWHILE

21 | ITA 910/AHD/2025 | 2014-15 RANBAXY LABORATORIES LTD.)

22 | ITA 957/AHD/2025 | 2016-17 |[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

) b
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER

FOR 10-JUNE-2025 (TUESDAY)

AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sl Appeal Number Assmt. Year |Assessee ] Bench |Remarks
1 [IT(SS)A| 78 | AHD | 2024 2015-16  |[D] ANURADHA SHIVKUMAR GOGIA

2 co 15 | AHD | 2025 2015-16  |[A] ANURADHA SHIVKUMAR GOGIA

3 |IT(SS)A | 88 | AHD | 2024 2014-15  |[D] ANURADHA SHIVKUMAR GOGIA

4 CcO 14 | AHD | 2025 2014-15  |[A] ANURADHA SHIVKUMAR GOGIA

5 |IT(SS)A| 89 | AHD | 2024 2018-19  |[D] ANURADHA SHIVKUMAR GOGIA

6 CO 16 | AHD 2025 2018-19  |[A] ANURADHA SHIVKUMAR GOGIA

7 | IT(SS)A | 112 | AHD 2024 2015-20  |[D] ANURADHA SHIVKUMAR GOGIA

8 Co 17 | AHD | 2025 2018-20  |[A] ANURADHA SHIVKUMAR GOGIA

9 [IT(SS)A| 130 | AHD | 2024 2019-20  |[A] ANURADHA SHIVKUMAR GOGIA

10 | IT(SS)A | 79 | AHD | 2024 2014-15  |[D] SHIVKUMAR LACHMANDAS GOGIA HUF
11 CoO 10 | AHD | 2025 2014-15  |[A] SHIVKUMAR LACHMANDAS GOGIA HUF
12 | IT(SS)A| B0 | AHD | 2024 2015-16 [D] SHIVKUMAR LACHMANDAS GOGIA HUF
13 CO 11 | AHD | 2025 2015-16  |[A] SHIVKUMAR LACHMANDAS GOGIA HUF
14 | IT(SS)A | 81 | AHD | 2024 2016-17  |[D] SHIVKUMAR LACHMANDAS GOGIA HUF
15 Cco 12 | AHD 2025 2016-17  |[A] SHIVKUMAR LACHMANDAS GOGIA HUF
16 | IT(SS)A | 82 | AHD 2024 2018-19  |[D] SHIVKUMAR LACHMANDAS GOGIA HUF
17 CO 13 | AHD | 2025 2018-19  |[A] SHIVKUMAR LACHMANDAS GOGIA HUF
18 | TT(SS)A | 125 | AHD | 2024 2014-15  |[D] SHIVKUMAR LACHMANDAS GOGIA

18 cO 6 AHD | 2025 2014-15  |[A] SHIVKUMAR LACHMANDAS GOGIA

20 [ IT(SS)A| 126 | AHD | 2024 2015-16  [[D] SHIVKUMAR LACHMANDAS GOGIA

21 cO 7 AHD 2025 2015-16  |[A] SHIVKUMAR LACHMANDAS GOGIA

22 | IT(SS)A | 127 | AHD | 2024 2016-17  |[D] SHIVKUMAR LACHMANDAS GOGIA

23 00] 8 AHD 2025 2016-17  |[A] SHIVKUMAR LACHMANDAS GOGIA

24 | IT(SS)A | 128 | AHD 2024 2017-18  |[D] SHIVKUMAR LACHMANDAS GOGIA

25 co 9 AHD | 2025 2017-18  |[A] SHIVKUMAR LACHMANDAS GOGIA

26 | IT(SS)A| 83 | AHD | 2024 2014-15  |[D] AMITKUMAR SHIVAKUMAR GOGIA

27 CO 30 | AHD 2025 2014-15  |[A] AMITKUMAR SHIVKUMAR GOGIA

28 | IT(SS)A| B4 | AHD | 2024 2016-17  |[D] AMITKUMAR SHIVKUMAR GOGIA

29 co 32 | AHD | 2025 2016-17  [[A] AMITKUMAR SHIVKUMAR GOGIA

30 | IT(SS)A| 85 | AHD 2024 2019-20  |[D] AMITKUMAR SHIVKUMAR GOGIA

31 co 34 | AHD | 2025 2019-20  |[A] AMITKUMAR SHIVKUMAR GOGIA

32 | TT(SS)A| 94 | AHD 2024 2018-19  |[D] AMITKUMR SHIVKUMAR GOGIA

33 co 33 | AHD 2025 2018-19  |[A] AMITKUMR SHIVKUMAR GOGIA

34 |IT(SS)A| 99 | AHD | 2024 2015-16  |[D] AMITKUMAR SHIVKUMAR GOGIA

35 co 31 | AHD | 2025 2015-16  |[A] AMITKUMAR SHIVKUMAR GOGIA

36 |IT(SS)A| 90 | AHD 2024 2014-15  |[D] AISHA DHIRAJ GOGIA

37 CcO 25 | AHD | 2025 2014-15  |[A] AISHA DHIRAJ GOGIA

38 |IT(SS)A| 91 | AHD 2024 2015-16  |[D] AISHA DHIRAJ GOGIA

39 CO 26 | AHD | 2025 2015-16  |[A] AISHA DHIRAJ GOGIA

40 |IT(SS)A| 92 | AHD | 2024 2016-17  |[D] AISHA DHIRAJ GOGIA

41 co 27 | AHD 2025 2016-17  |[A] AISHA DHIRAJ GOGIA

42 |IT(SS)A| 93 | AHD 2024 2018-19  |[D] AISHA DHIRA] GOGIA

43 co 28 | AHD 2025 2018-19  |[A] AISHA DHIRAJ GOGIA




4 | 1A [1673] AHD [ 2024 2018-19  |[D] AISHA DHIRA) GOGIA B
45 | co |29 | aHD | z025 2018-19  [[A] AISHA DHIRA) GOGIA B
46 |IM(ss)A| 95 | AHD | 2024 201617 [[D] DHIRAJ SHIVKUMAR GOGIA HUF B
42 | co | 23| aHD | 2025 2016-17  |[A) DHIRAJ SHIVKUMAR GOGIA HUF B
48 [TT(SS)A| 96 | AHD | 2024 | 2017-18 [[D] DHIRAJ SHIVKUMAR GOGIA HUF B
49 | co |24 | aHD | 2025 2017-18  |[A] DHIRAJ SHIVKUMAR GOGIA HUF B
50 |IT(SS)A | 113 | AHD | 2024 2015-16  |[D] DHIRAJ SHIVKUMAR GOGIA B
51 | co | 19 | aHD | 2025 2015-16  |[A] DHIRAJ SHIVKUMAR GOGIA B
52 | IT(SS)A | 114:] AHD | 2024 201617 |[D] DHIRAJ SHIVKUMAR GOGIA B
53 | CO | 20 | AHD | 2025 | 2016-17 |[A] DHIRA) SHIVKUMAR GOGIA B
54 | IM(SS)A | 115 | AHD | 2024 2017-18  [[D] DHIRAJ SHIVKUMAR GOGIA B
55| co [ 21| aHD | 2025 2017-18  |[A] DHIRAJ SHIVKUMAR GOGIA B
56 | IT(SS)A [ 116 | AHD | 2024 2014-15  |[D] DHIRAJ SHIVKUMAR GOGIA B
57| co | 18 | aHD | 2025 2014-15  |[A] DHIRA) SHIVKUMAR GOGIA B
58 [ IT(SS)A | 117 | AHD | 2024 2018-19  |[D] DHIRAJ SHIVKUMAR GOGIA B
5 | CO | 22 [ AHD | 2025 | 2018-19 |[A] DHIRAJ SHIVKUMAR GOGIA B
60 [IT(SS)A | 97 | AHD | 2024 2018-19  |[D] KEISHA AMITKUMAR GOGIA B
61 | co | 35 | aHD | 2025 2018-19  [[A] KEISHA AMITKUMAR GOGIA B
62 | IT(SS)A | 98 | AHD | 2024 201920  |[D] SAGAR SHIVKUMAR GOGIA B
63 | CO | 41 | AHD | 2025 | 2019-20 [[A] SAGAR SHIVKUMAR GOGIA B
64 | IT(SS)A | 109 | AHD | 2024 2014-15  |[D] SAGAR SHIVKUMAR GOGIA B
65| co [ 36 | aHD | 2025 2014-15  |[A] SAGAR SHIVKUMAR GOGIA 8
66 | IT(SS)A | 110 | AHD | 2024 2015-16  |[D] SAGAR SHIVKUMAR GOGIA B
67| co | 37 | AHD | 2025 2015-16  |[A] SAGAR SHIVKUMAR GOGIA B
68 | mm(ss)a | 111 | AHD | 2024 2017-18  |[D] SAGAR SHIVKUMAR GOGIA B
69 | co | 39 | AHD | 2025 2017-18  [[A] SAGAR SHIVKUMAR GOGIA B
70 | IT(SS)A | 118 | AHD | 2024 2016-17  |[D] SAGAR SHIVKUMAR GOGIA B
71| co | 38 | AHD | 2025 2016-17  [[A] SAGAR SHIVKUMAR GOGIA B
72 | IT(SS)A [ 119 | AHD | 2024 2018-19  [[D] SAGAR SHIVKUMAR GOGIA B
73] co | 40 | AHD | 2025 2018-19  |[A] SAGAR SHIVKUMAR GOGIA B
74 | IT(SS)A| 86 | AHD | 2024 2018-19  |[D] SHIVAM ASSOCIATES (E-FILING) B E-Filing
75| CO | 5 | AHD | 2025 | 201819 |[A] SHIVAM ASSQCIATES B




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER

AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl Appeal Number Assmt. Year |Assessee Bench |Remarks
1 A | 1241 | aHD | 2024 2017-18 [quprLégDRA INTERNATIONAL CONTAINER TERMINAL PRIVATE B

2 ITA | 1261 | AHD | 2024 2017-18 [D] MUNDRA INTERNATIONAL CONTAINER TERMINAL PVT. LTD. B

3 ITA | 1268 | AHD | 2024 2018-19 [D] MUNDRA INTERNATIONAL CONTAINER TERMINAL PVT. LTD. B

CAUSE LIST OF CLARIFICATION MATTERS,
FOR 11-JUNE-2025 (WEDNESDAY)
BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
CLARIFICATION MATTERS

Sr Appeal Number Assmt. Year |Assessee Bench |Remarks|
1 | IT(SS)A | 545 | AHD 2019 2012-13  |[D] SHRI BHIKAJI JAMAIL THAKOR B

2 co 39 | AHD 2020 2012-13  |[A] SHRI BHIKAJI JAMAJI THAKOR B

3 ITA | 983 | AHD | 2023 2017-18  |[A] AJB AGRO PRODUCTS PRIVATE LIMITED B




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS
FOR 11-JUNE-2025 (WEDNESDAY) At 2.30 p.m.

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sl Appeal Number A:,Z’:rt' Assessee Bench |Remarks
1 [mess)al 120 | AHD | 2024 2‘1198‘ [A] AVYAA DEVELOPERS A
2 [mess)a| 121 | AHD | 2024 | 2020 |[A] AVYAA DEVELOPERS A
3 |m(ss)a| 148 | AHD | 2024 | 2937 |[D] AVYAA DEVELOPERS ' A
4 |mss)a| 149 | AHD 2024 | 295" |[D] AVYAA DEVELOPERS A
5 [rrcssya| 150 | AHD | 2024 | 295" |[D] AvYAA DEVELOPERS A
5 [mr(ss)al 151 | AHD | 2024 _22210" [D] AVYAA DEVELOPERS A
7 |m(ss)a| 122 | AHD | 2024 2[;198' [A] MANISH SURENDRAKUMAR DALMIA A
8 |m(ss)a| 123 | AHD | 2024 | 2% |[A] MANISH SURENDRAKUMAR DALMIA A
9 |(ss)a| 124 | AHD | 2024 | 228" [[] MANISH DALMIA LEGAL HEIR OF LATE SURENDRA DALMIA A
10 |m(ss)A| 137 | AHD | 2024 | 201" |[D] MANISH SURENDER KUMAR DALMIA A
11 [rr(s9)A| 138 | AHD | 2024 201137' [D] MANISH SURENDER KUMAR DALMIA A
12 |Im(ss)a| 139 | AHD | 2024 | 2918 |[D] MANISH SURENDER KUMAR DALMIA A
13 [m(ss)A| 140 | AHD | 2024 202210' [D] MANISH SURENDER KUMAR DALMIA A
14 [7(s5)A| 141 | AHD | 2024 | 2016" |[D] LATE SHRI SURENDER DALMIA LEGAL HEIR SHRI MANISH DALMIA A
15 |r(ss)a 142 | AHD | 2024 | 2947 (D] LATE SURENDRA DAIMIA LEGAL HEIR SHRI MANISH DALMIA A
16 |IT(ss)A| 143 | AHD | 2024 | 2028 |[D] LATE SHRT SURENDER DALMIA LEGAL HEIR SHRI MANISH DALMIA A
17 |IT(sS)A| 144 | AHD | 2024 | 2017 |[D] ASHOKBHAT JAGUBHAI KHENT A
18 [IT(sS)A| 145 | AHD | 2024 | 295 |[D] ASHOKEHAL JAGUBHAI KHENI A
19 |IT(sS)A| 146 | AHD | 2024 2‘1193' [D] ASHOKBHAT JAGUBHAI KHENI A
20 [r(ssya| 147 | AHD | 2024 | 290" (D] ASHOKBHAT JAGUBHAI KHENI A
21 |IT(ss)A| 152 | AHD | 2024 | 017" |[D] HITESHKUMAR HIRALAL PATEL A
22 [IT(ss)A| 153 | AHD | 2024 201198‘ [D] HITESHKUMAR HIRALAL PATEL A
23 |T(SS)A| 154 | AHD | 2024 2"221& [D] HITESHKUMAR HIRALAL PATEL A
24 [rT(ss)A| 165 | AHD | 2024 2”1176' [D] HITESHKUMAR HIRALAL PATEL A
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF CLARIFICATION MATTERS
FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT

MEMBER

CLARIFICATION MATTERS

Srl

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA|3541]AHD[2016

2012-13 |[A] AAGAM REALTY PVT. LTD.

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF CLARIFICATION MATTERS
FOR 11-JUNE-2025 (WEDNESDAY)

BEFORE SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT

MEMBER

CLARIFICATION MATTERS

Sr|

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA[3541]AHD]2016

2012-13

[A] AAGAM REALTY PVT. LTD.

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF CLARIFICATION MATTERS
FOR 11-JUNE-2025 (WEDNESDAY)

— 2 RIDUNAL AANMEUADAL

BEFORE SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT

MEMBER

CLARIFICATION MATTERS

Srl

Appeal Number

Assmt.
Year

Assessee

Bench |[Remarks

1 [17A [3541]AHD]2016

2012-13

[A] AAGAM REALTY PVT. LTD.




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS,

FOR 12-JUNE-2025 (THURSDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sr.| Appeal Number A‘?Z':rt' Assessee Bench [Remarks
1 |m(ss)A] 16 |AHD|2024] 2015-16 [A] EKLAVYA PROJECTS C

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS
Sr. | Appeal Number A$:r::' Assessee Bench |[Remarks
‘| 1 |ITA|B30|AHD|2023| 2014-15 [A] SURESH PRABHULAL KABRA C
2 |ITA|831|AHD|2023| 2015-16 [A] SURESH PRABHULAL KABRA C
3 |ITA|832|AHD|2023| 2016-17 [A] SURESH PRABHLAL KABRA C
4 |ITA|833|AHD|2023| 2017-18 [A] SURESH PRABHULAL KABRA C

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CLARIFICATION MATTERS

Sr. | Appeal Number #:;Tt' Assessee Bench |Remarks
1 |mal773laHDl2023] 2016-17 FILIJEIEI)RATNAKAR SECURITIES PRIVATE LIMITED (E- c E-Filing




